FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BHOLENATH TRADERS PRIVATE LIMITED

RELEVANT PARTICULARS
Bholenath Traders Private Limited

1. | Name of corporate debtor

09/05/2007

(S}

Date of incorporation of corporate debtor

3| Authority under which corporate debtor is | Ministry of Corporate Affairs, ROC Guwahati
" | incorporated / registered

4 Corporate Identity No. / Limited Liability | y51109AS2007PTC011053
" | Identification No. of corporate debtor

Address of the registered office and principal | 76, M.S. Road, Athgaon, Guwahati, Assam, India, 781001

E office (if any) of corporate debtor
6 Insolvency commencement date in respect of | December 10, 2025

" | corporate debtor (Order received on December 11, 2025)
7 Estimated date of closure of insolvency June 8, 2026 (180 days)

resolution process

Name and registration number of the | SANDEEP KHAITAN

8. | insolvency professional acting as interim | Reg No: IBBI/IPA-001/IP-P00532/2017-18/10957
resolution professional

2nd Floor, Sanmati Plaza, G.S. Road, ABC, Guwahati-
Address and e-mail of the interim resolution | 781005, Assam.

professional, as registered with the Board g - :
E-mail: khaitansandeep(@gmail.com

2nd Floor, Sanmati Plaza, G.S. Road, ABC, Guwahati-
Address and e-mail to be wused for | 781005, Assam.

10. | correspondence with the interim resolution : 3 :
professional E-mail: khaitansandeep(@gmail.com

cirpbholenath@gmail.com

11. | Last date for submission of claims December 25, 2025

Classes of creditors, if any, under clause (b)
12. | of sub-section (6A) of section 21, ascertained | Not Applicable
by the interim resolution professional

Names of Insolvency Professionals identified
to act as Authorized Representative of
creditors in a class (Three names for each
class)

(a) Relevant Forms and

14. |(b) Details of authorized representatives

are available at:

135 Not Applicable

(a) https://ibbi.gov.in/home/downloads
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of M/S BHOLENATH TRADERS PRIVATE LIMITED on December 10, 2025 (Order received on
December 11, 2025).

The creditors of M/S BHOLENATH TRADERS PRIVATE LIMITED are hereby called upon to submit their claims with proof
on _or before December 25, 2025 to the interim resolution professional at the addrpsgﬁﬁ),ieged against entry No. 10. The
financial creditors shall submit their claims with proof by electronic means only. All other cre?ﬁ't\‘ég_s may submit the claims with
proof in person, by post or by electronic means. Submission of false or misleading p"r_éofs of Qfim:shall attract penalties.

Guwaha}

Date: 12-12-2025 o\ paad A/
Place: Guwahati SARN ﬁ}.m) AITAN
Interim Resolufion Professional

IBBI/IPA-001/1P-P00532/2017-18/10957
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CLASSIFIED

ADVERTISEMENT

1. New MCS Guidebook by
Amar Krishna Paul 2. New
Education Policy @160/-
3. New Criminal Laws
@#600/- 4. Update
Northeast GK @200/-
5. Update India GK@200/-
6. Update World GK@200/-
Contact: 9435117039 or
jncnewdelhi@gmail.com.

J AND C BOOKS

2 Katha near Ulubari/
3katha at Beltola,1.10
katha at sreenagar, 2 Katha
at Lokhra /3 bigha Pamohi/
1b land with godown at
Pamohi / 2b,3b,4b,5b,6b at
Amingaon,Gauripur/ 5b,7b
developed land at
Madanpur / 4b developed
1st plot at Baihata Rangia
Road / 2b,3b,4b,8b land at
Mirza, Rampur and many
more plot. Office for Sale:
2000 sqft Kumarpara/ 1800
sqft Rehabari /1500 sqft,
3400 sqft at G.S. Road.
Contact for Purchase &
Sale Land, Commercial

Space. SHREE JAIN
PROPERTIES,9864034949
GW25000915

LAND & PROPERTY

Shri Dina Payeng, S/o Lt.
Ratneswar Payeng, R/o
village-Kemi, P.O-Leku, P.S-
Jonai, District: Dhemaiji,
Assam, declared before
Notary Jonai on 03-11-2025
that in the land record
covered by Dag No. 60, P.P.
No. 44, located at No.2
Oiramghat village, Mouza:
Jonai, Revenue Circle
Jonai, District: Dhemaiji,
Assam, my name recorded
as Dipnath Payeng instead
of Dina Payeng, and my
deceased father's name
recorded as Lakheswar
Payeng instead of
Ratneswar Payeng. Dina
Payeng and Dipnath
Payeng is same person, i.e.
myself and Lakheswar
Payeng and Ratneswar
Payeng is same person i.e.
my deceased father.

DECLARATION

I, Timathy Basumatary, S/o
Angkhal Basumatary, R/o-
Village-Kahibari, P.O & P.S:-
Harisinga, Dist. Udalguri,
BTR, Assam declared
before Notary Public
Udalguri on 22/10/2025 that
in the land documents
bearing Patta No. 50, Dag
No.344 and Patta No. 47,
Dag No. 340, 343, 365 of
village Kahibari, Mouza-
Ambagaon, Circle Office
Udalguri, Dist. Udalguri,
BTR, Assam my name has
been recorded as Matiram
Basumatary instead of
Timathy Basumatary.
Timathy Basumatary and
Matiram Basumatary is
same person i.e myself.

DECLARATION

AFFIDAVIT

I, Fayaj Uddin Ahmed, S/o
Abdul Mannaf, R/o
Erakapili, Dist. Hojai, state
that in my son Farid Uddin’s
Birth Certificate (Regd. No.
623/10), his name is
wrongly recorded as Md.
Farid Uddin, the father’s
name as Faij Uddin, and
the mother’s name as
Firuja Begum instead of
Farid Uddin, S/o Fayaj
Uddin Ahmed, and Firuja
Begum Patwari
respectively. All names
refer to the same
persons.Affidavit sworn on
06/12/2025 before the
Executive Magistrate,
Hojai.

AFFIDAVIT

I, Fayaj Uddin Ahmed, S/o
Abdul Mannaf, R/o
Erakapili, Dist. Hojai, state
that in my son Baharul
Islam’s Birth Certificate
(Regd. No. 651/12), his
name is wrongly recorded
as Md. Baharul Islam, the
father’s name as Md. Faij
Uddin, and the mother’s
name as Musa Firoja
Begum instead of Baharul
Islam, S/o Fayaj Uddin
Ahmed, and Firuja Begum
Patwari respectively. All
names refer to the same
persons.Affidavit sworn on
06/12/2025 before the
Executive Magistrate,
Hojai.

AFFIDAVIT

I, Fayaj Uddin Ahmed, S/o
Abdul Mannaf, R/o
Erakapili, Dist. Hojai, state
that in my son Jabed
Hussain’s Birth Certificate
(Regd. No. 317/07), his
name is wrongly recorded
as Md. Jabed Hussain, the
father’s name as Md. Faij
Uddin, and the mother’s
name as Firoza Khaton
instead of Jabed Hussain,
S/o Fayaj Uddin Ahmed,
and Firuja Begum Patwari
respectively. All names
refer to the same
persons.Affidavit sworn on
06/12/2025 before the
Executive Magistrate,
Hojai.

AFFIDAVIT

I, Fayaj Uddin Ahmed, S/o
Abdul  Mannaf, R/o
Erakapili, Dist. Hojai, state
that in my daughter Najima
Begum’s Birth Certificate
(Regd. No. 958/16), my
name is wrongly recorded
as Foyej Uddin and the
mother’s name as Firuja
Begum instead of Fayaj
Uddin Ahmed and Firuja
Begum Patwari
respectively. All names
refer to the same persons.
Affidavit sworn on 06/12/
2025 before the Executive
Magistrate, Hojai.

AFFIDAVIT

Vide an affidavit sworn
before the Notary Public at
Titabar on 08/12/2025, |
hereby declare that in my
son Aaditya Karmakar's
birth certificate my name
has been wrongly recorded
as Rinky Sawra instead of
actual name Pinki Sawra.
Pinki Sawra

Clo. Sanjay Sawra

W/o. Dilip Karmakar
Gobindapur T.E., Titabar,

Jorhat, Assam
J88948

NAME CHANGE

| have changed my name
Md Shahjamal Haque to
Shah Jamal Haque before
the Notary Public
Magistrate at Barpeta on
dated 24.10.2025.

LOST

| have lost my 1st Semester
B.Ed Marksheet of DIET,
Dhemaji. My Roll No. is
19490109. If found, kindly
return to the undersigned.
Name- Madhabi Upadhaya,
D/o- Yadav Upadhaya,
Vill- 3 No. Rampur, Tinsukia,
PIN-786188 (Assam).

DECLARATION

I, Sri Madhab Baruah, S/o
Ajit Baruah, R/o Vill-
Baruabali, P.O. & P.S.-
Simen Chapori, Dist.-
Dhemaji, Assam, Pin-
787061, declared before
Notary Jonai on 11-12-2025
in my Land Record, covered
by Dag No. 214 and 215,
P.P. No. 38, situated at
Baruabali Khanda 2 village,
Lot Map under Mouza Jonai,
Revenue Circle Jonai,
District Dhemaji (Assam)
wherein my and my father's
surname has been wrongly
enlisted as Madhab Nath,
S/o Ajit Nath instead of
Madhab Baruah, S/o Ajit
Baruah. By this declaration
| intend to correct my and
my father's name/surname
as Madhab Baruah, S/o Ajit
Baruah.

DECLARATION

I, Smt. Aloka Medok
Tayung, W/o Chebiram
Tayung, R/o Vill-Rangkop
Tinilai, P.O & P.S-Jonai,
District-Dhemaji, Assam,
declared before Notary
Jonai on 09-12-2025 that in
my land record (Dag No.
539, P.P. No. 368) situated
at No.3 Murkong Selek Part-
1 village Lot map, under
Mouza-Jonai, Revenue
Circle: Jonai, Dist: Dhemaii,
Assam my name enlisted as
Kusum Tayung instead of
Aloka Medok Tayung. Aloka
Medok Tayung and Kusum
Tayung is same person i.e.
myself.

Kemal Machahary SIS
Daimalu Machahary 19
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Shukra Machahary
Village : Arrengpara
P.O.- Khoirabari
Mouza : Chinakona
District : Udalguri, Assam

AFFIDAVIT

(T FHR AF© SF I
Najma Khatun o9 s
a9 219 Regd No. 347/09,
Date of issue 01-06-2009 ©
Musa Najima Khatun &fe@@
Z 9Itg, Musa Najima
Khatun ¥71% Najma Khatun
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Jahirul Islam
S/0 : Lt. Mafij Uddin
Vill. Simlai Pathar
P.O : Barapatia, Kampuir,
Nagaon
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Dist -- Kamrup(m)

AFFIDAVIT
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AFFIDAVIT

I, NILIMA TIRKEY, W/o
Santosh Tirkey, resident of
Village P.O. Purana Tangla,
P.S. Purana Tangla, in the
District of Udalguri, Assam,
do hereby declared vide an
affidavit before notary
Sonitpur dated 11-12-2025.
That in my LICI Policy vide
No. 412745420, my name
has been recorded as
LILIMA ORANG instead of
NILIMA TIRKEY. NILIMA
TIRKEY and LILIMA
ORANG is the name of one
and the same person
having single identity i.e.
myself.

DECALARATION

Before the notary Kamrup
(M) | declared that my
daughter's name
LICHAMONI DAS has been
recorded at her Passbook
under Post Office Sualkuchi
Branch and LISHA MONI
DEKA has been recorded at
her Birth Certificate. That,
her name LICHAMONI
DAS and LISHA MONI
DEKA is the one and same
person.
Rabin Deka
F/O - LISHA MONI DEKA
Majarkuri, HAJO.
KAMRUP
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Shubhadeep Dutta IS¢

Subhadeep Dutta Gierocyl
Shubhadeep Dutta
Vill-2 No. Jyotinagar
PO+PS-Sonapur
Dist-Kamrup (M)
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AFFIDAVIT

I, Jiyarul Hoque, S/o - Ali
Hussain, Kabaitary Pt. IV,
A.P.Mill, Jogighopa,
Bongaigaon. Assam by
affidavit through, notary,
Goalpara, Assam dated 13/
11/2025 declare that in my
educational certificate /
documents including
H.S.L.C axam. HS(Arts)
Final 1 exam.2009 my and
my father's name as Md.
Jiyarul Hoque S/O- Md. Ali
Hussain. Jiyarul Hoque and
Md. Jiyarul Houque is same
& one person. Ali Hussain
and Md. Ali Hussain is
same & one person.

This is to notify that my BA
Pass Certificate, Admit
Card and Registration
Card have been lost. If
found, please contact the
undersigned.

Rubi Borah
Kenduguri No.2 Brahmin
Gaon, Jorhat
P.S.- Bhogdoi

Mobile : 9101077593
J88949

Website: www.gmda.co.in

oA

Guwahati Metropolitan Development Authority
STATFED Building, Bhangagarh, Guwahati - 781005

E-mail: ceogmdaghy@gmail.com

Tel: 0361-2529650/9824
Fax: 0361-2529991

No. GMDA/DEV/07/2025/12

SHORT NOTICE INVITING TENDER

Dated: 12-12-2025

following works:

Guwahati Metropolitan Development Authority (GMDA) invites online tender from reputed
Contractor/ Firm registered under APWD/CPWD, in appropriate Class (as applicable) for the

Sl. Value i . Cost of | Completion
No|  Name of Work (in?) Bid Security Bid®) | Period
1. |Repairing and renovation 2% of Bid value (1%
of Karmashree Hiteshwar only for the tenderer
Sall_(la Audltor}um at 3,07,96,730.00 belonging to ST, SC, 10:009:00) “1e0ays
Boripara, Maligaon OBC & MOBC)

e-tendering portal.

The detailed tender documents can be downloaded from the e-procurement portal
https://assamtenders.gov.in from 15-12-2025. Bids must be submitted online at the
e-Procurement portal on or before the due date for submission i.e. 05-01-2026 up to
2:00 PM. Interested bidders are required to create their own user ID & password in the

Amendment/ Addendum to the tenders, and further notifications, if any, shall appear in the
website https://assamtenders.gov.in. Authority reserves the right to reject any or all offers
without assigning any reason thereof.
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1700 sq.ft. + 10% variance in carpet area (including ATM space) in ready
possession/under construction at Rangagora Road, Tinsukia, Assam
preferably on ground floor at prime location with all amenities, Power
Supply (Min20KW), ATM Space andsufficientparking place. Landlord needs
to construct Strong Room of “B” Class as per BIS Specification. For further
details, please visit Bank's website https://www.unionbankofindia.
co.in/en/viewtender and e-Procurement portal https://eprocure.
gov.in/epublish/app . Last date for submission of bids at RO Jorhat
in prescribed format is 01.01.2026 up to 1500 hrs.

The Bank reserves the right to reject any or all bids without assigning

any reason whatsoever. .
y Regional Head

Eﬂaﬂﬁmag Lfi' Union Bank

TR TR 1 I A Government of India Undertaking

Regional Office, Surendra Bhawan, Jorhat 785001 Assam
Email: dyrh.jorhat@unionbankofindia.bank

SES REQUIRED ON LEASE

Bankrequires awell-constructed commercial RCC premises admeasuring
1700 sq.ft. + 10% variance in carpet area (including ATM space) in ready
possession/under construction at Chirwapatty Road, Tinsukia, Assam
preferably on ground floor at prime location with all amenities, Power
Supply (Min20KW), ATM Spaceand sufficientparking place. Landlord needs
to construct Strong Room of “B” Class as per BIS Specification. For further
details, please visit Bank’s website https://www.unionbankofindia.
co.in/en/viewtender and e-Procurement portal https://eprocure.
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gov.in/epublish/app . Last date for submission of bids at RO Jorhat
in prescribed format is 01.01.2026 up to 1500 hrs.

The Bank reserves the right to reject any or all bids without assigning
any reason whatsoever.
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Guwahati Metropolitan Dev. Authority

Sd/- (Anbamuthan M.P., IAS)
Chief Executive Officer

No.B/PJD/e-tender/2025-26/1241-46

Tender Name: PJD_30,41 & 100 ha AR Plantation
PRESS NOTICE
The Divisional Forest Officer, Parbatjhora Division, Suparighat on behalf of Govt. of Assam invites bids from
approved and eligible Contractors registered with Public Works Department (Building), Assam /Contractors registered with
Bodoland Territorial Council in the category of Class-I (A, B & C) and Class-II for the following works: -

Dated Kokrajhar the 11/12/2025

SI. No. Name of Scheme Approved amount

1 |Chain link Fencing work at 30 ha Artificial Regeneration Plantation at Bisubasra under Parbatjhora Division | 41,95,686.00

2 |Chain link Fencing work at 41 ha Artificial Regeneration Plantation at Bhalukjhora under Parbatjhora 60,26,108.00
Division
Chain link Fencing work at 100 ha Artificial Regeneration Plantation at Purana Panbari under Parbatjhora

3 . 86,20,590.00
Division

The details may be seen at the website http://assamtenders.gov.in and also in the Office of the undersigned during
Office hours.

IPR(BTC)/C/2025-26/3286

Sd/-
Divisional forest Officer,
Parbatjhora Division, Suparighat
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REC-WP-B/2025-105 dated

NOTIFICATION NO. HRAQ/REC-WP-E/25-4493

Oil The Computer Based Test (CBT) Scores for Workperson
Recruitment in Oil India Limited under Advertisement No. HRAQ/
18/07/2025 and Corrigendum
Notification No. HRAQ/REC-WP-B/2025-120 dated 14/08/2025 are
available in OIL website. To view the CBT Scores please visit the
website of Oil India Limited i.e. www.oil-india.com and go to OIL for
All > Career at OIL > Results section. The scores can be found
under the heading “Computer Based Test (CBT) Scores for
Workperson Recruitment against Advertisement no. HRAQ/
REC-WP-B/2025-105 dated 18/07/2025 and Corrigendum
Notification No. HRAQ/REC-WP-B/2025-120 dated 14/08/2025.”

ST e 3 I8 R 10
fegmr &1 gFnyE fraro
sAfafa (faTe), 2002
Ted i | Fooh i TS Hufaai |
13 379 3R T = Hufwai
et €, o 2 ot R
off o =1 @ ¥ 9% *faa
TG G Y AT F Gl
TT | SRS Bl ST HeTREe,
Tererd qfed g qS U
et 9 YE TS, Sl ST
(ﬁlﬂﬁ)aﬁﬁm@amaﬂmﬁa
ot THF e ‘goargd
YA’ AR Al S
I Al o Fges Tdg
<e Higar =t fafis awed &
qEd AR SREe foman |
$E o ITTER, T 1 TTeld ich
¥ e i o ok w9 H
U T STe] TeAeE ST
T 3TThveh ASHIRA Bl Ao
TR et o g TR et
F =IAqH 2,250 T T T
3 it 317 2018 | AN 2023
TR G ST H TISH edeh e |
% foaw
TR H AR off st fopm
3R 2022 # e foman fob s1en
IRa 7R foee & 80 W@ |
31fes HeE € | STi=rehdia o
FAFE R A |
FH 1,575 HUS TIU 2T,
o9 | 395.35 ®US T
Trorgrent =t spadt e T few
T | S A A foh RS FAR
THT 39 HIeTel % g haled

BEISEIRRRENASCIE]

o]
[ 2N
WRA 3T I STeTHRT ATfereRIuT

T

(@IGUIIS %%A\ﬂ{l"lla STCTHN HATeT™, YR FhR)

Hiwraw, Tg, TARE-781012

0361-2676925, 2570099

fafasT s g
A a4 : 3ésequans/shoaaré/erdt/u(134) /2025-26-41 (3)
“qe 2025-26 T ST TR TUT {T FTEHUT § TES(eTeh ared

o wer'’ g 3-ffaerd st ®1 fAfer 16.12.2025 # geE
10.00 & ¥ 05.01.2026 ! FE 11.30 T TF SSAAES I 5T

el ¢ | forga STHehI 3 STESUaTE Jordze Www.iwai.nic.in
I www.eprocure.gov.in &1 STacisd HL | 3HH ST,
TSR/ AR afe i 2, @ fad Hdd dde/sTeesueTs
FJeHIEE R Y1 fan Sem | -9 : dirguw.iwai@nic.in

IRCHED

-Tet : dirguw@iwai.gov.in

fa=Ta-T

J AND C BOOKS

1. New MCS Guidebook by
Amar Krishna Paul 2. New
Education Policy @160/-
3. New Criminal Laws
@600/- 4. Update
Northeast GK @200/-
5. Update India GK@200/-
6. Update World GK@200/-
Contact: 9435117039 or
jncnewdelhi@gmail.com.

LAND & PROPERTY

2 Katha near Ulubari/
3katha at Beltola,1.10
katha at sreenagar, 2 Katha
at Lokhra /3 bigha Pamohi/
1b land with godown at
Pamohi / 2b,3b,4b,5b,6b at
Amingaon,Gauripur/ 5b,7b
developed land at
Madanpur / 4b developed
1st plot at Baihata Rangia
Road / 2b,3b,4b,8b land at
Mirza, Rampur and many
more plot. Office for Sale:
2000 sqft Kumarpara/ 1800
sqft Rehabari /1500 sqft,
3400 sqft at G.S. Road.
Contact for Purchase &
Sale Land, Commercial

Space. SHREE JAIN
PROPERTIES,9864034949
GW25000915

WAREHOUSE & GODOWN
Warehouse available for
rent at Nalapara and
Khanapara Guwahati.
Nalapara total area : 7000
sq.ft + 10000 sq.ft.
Khanapara total area :
17000 sq.ft. + 7500 sq.ft.
Contact: 7099013414.

GW25002776

DECLARATION

Shri Dina Payeng, S/o Lt.
Ratneswar Payeng, R/o
village-Kemi, P.O-Leku, P.S-
Jonai, District: Dhemaiji,
Assam, declared before
Notary Jonai on 03-11-2025
that in the land record
covered by Dag No. 60, P.P.
No. 44, located at No.2
Oiramghat village, Mouza:
Jonai, Revenue Circle
Jonai, District: Dhemaiji,
Assam, my name recorded
as Dipnath Payeng instead
of Dina Payeng, and my
deceased father's name
recorded as Lakheswar
Payeng instead of
Ratneswar Payeng. Dina
Payeng and Dipnath
Payeng is same person, i.e.
myself and Lakheswar
Payeng and Ratneswar
Payeng is same person i.e.
my deceased father.

NAME CHANGE

| have changed my name
Md Shahjamal Haque to
Shah Jamal Haque before
the Notary Public
Magistrate at Barpeta on
dated 24.10.2025.

DECLARATION

I, Timathy Basumatary, S/o
Angkhal Basumatary, R/o-
Village-Kahibari, P.O & P.S:-
Harisinga, Dist. Udalguri,
BTR, Assam declared
before Notary Public
Udalguri on 22/10/2025 that
in the land documents
bearing Patta No. 50, Dag
No.344 and Patta No. 47,
Dag No. 340, 343, 365 of
village Kahibari, Mouza-
Ambagaon, Circle Office
Udalguri, Dist. Udalguri,
BTR, Assam my name has
been recorded as Matiram
Basumatary instead of
Timathy Basumatary.
Timathy Basumatary and
Matiram Basumatary is
same person i.e myself.

LOST
| have lost my 1st Semester
B.Ed Marksheet of DIET,
Dhemaiji. My Roll No. is
19490109. If found, kindly
return to the undersigned.
Name- Madhabi Upadhaya,

D/o- Yadav Upadhaya,
Vill- 3 No. Rampur, Tinsukia,

PIN-786188 (Assam).

DECLARATION

I, Sri Madhab Baruah, S/o
Ajit Baruah, R/o Vill-
Baruabali, P.O. & P.S.-
Simen Chapori, Dist.-
Dhemaji, Assam, Pin-
787061, declared before
Notary Jonai on 11-12-2025
in my Land Record, covered
by Dag No. 214 and 215,
P.P. No. 38, situated at
Baruabali Khanda 2 village,
Lot Map under Mouza Jonai,
Revenue Circle Jonai,
District Dhemaji (Assam)
wherein my and my father's
surname has been wrongly
enlisted as Madhab Nath,
S/o Ajit Nath instead of
Madhab Baruah, S/o Ajit
Baruah. By this declaration
| intend to correct my and
my father's name/surname
as Madhab Baruah, S/o Ajit
Baruah.

DECLARATION

I, Smt. Aloka Medok
Tayung, W/o Chebiram
Tayung, R/o Vill-Rangkop
Tinilai, P.O & P.S-Jonai,
District-Dhemaji, Assam,
declared before Notary
Jonai on 09-12-2025 that in
my land record (Dag No.
539, P.P. No. 368) situated
at No.3 Murkong Selek Part-
1 village Lot map, under
Mouza-Jonai, Revenue
Circle: Jonai, Dist: Dhemaiji,
Assam my name enlisted as
Kusum Tayung instead of
Aloka Medok Tayung. Aloka
Medok Tayung and Kusum
Tayung is same person i.e.

myself.
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I, Jiyarul Hoque, S/o - Ali
Hussain, Kabaitary Pt. 1V,
A.P.Mill, Jogighopa,
Bongaigaon. Assam by
affidavit through, notary,
Goalpara, Assam dated 13/
11/2025 declare that in my
educational certificate /
documents including
H.S.L.C axam. HS(Arts)
Final 1 exam.2009 my and
my father's name as Md.
Jiyarul Hoque S/O- Md. Ali
Hussain. Jiyarul Hoque and
Md. Jiyarul Houque is same
& one person. Ali Hussain
and Md. Ali Hussain is
same & one person.
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CORRECTION OF NAME
AND DATE OF BIR

| No. 08373896Y EX HONY HAV
Ajoy Das Residing at Vil

Mahadevpur, PO - Mahadevpur, PS
- Dholai, Dist - Cachar, State -
Assam, PIN - 788114, | have
changed my spouse name from
ANITHA DAS to ANITA DAS and
DOB from 16.01.1968 to 01.01.1970
vide Affidavit dated 11 Dec 2025.

DECALARATION

Before the notary Kamrup
(M) | declared that my
daughter's name
LICHAMONI DAS has been
recorded at her Passbook
under Post Office Sualkuchi
Branch and LISHA MONI
DEKA has been recorded at
her Birth Certificate. That,
her name LICHAMONI
DAS and LISHA MONI
DEKA is the one and same
person.
Rabin Deka
F/O - LISHA MONI DEKA
Majarkuri, HAJO.
KAMRUP

AFFIDAVIT

I, NILIMA TIRKEY, W/o
Santosh Tirkey, resident of
Village P.O. Purana Tangla,
P.S. Purana Tangla, in the
District of Udalguri, Assam,
do hereby declared vide an
affidavit before notary
Sonitpur dated 11-12-2025.
That in my LICI Policy vide
No. 412745420, my name
has been recorded as
LILIMA ORANG instead of
NILIMA TIRKEY. NILIMA
TIRKEY and LILIMA
ORANG is the name of one
and the same person
having single identity i.e.
myself.

No.317PSC/DR-34/3/2022-23

AN CNFOET =T A

ASSAM PUBLIC SERVICE COMMISSION
Jawaharnagar, Khanapara, Guwahati-781022.

Dated Guwahati the 12! December, 2025

NOTIFICATION

In pursuance to APSC's notification No.144PSC/CON/Exam-07/2025-2026 Dated Guwahati the 11t
December, 2025 it is for information to all concerned candidates whose Roll Nos. appeared in the said notification that
the Assam Public Service Commission will conduct the document verification for the post of Junior Engineer (Civil)
under Water Resources Department (Advt. No. 14/2025, Dated Guwahati the 11/04/2025), at the APSC office in
Jawaharnagar, Khanapara, Guwahati-22. The detailed programme for the Document verification is given below:

Date of Document oy
SINo. | Name of the Post & Department Varifieation Reporting Time
Junior Engineer (Civil) under . .
! Water Resources Department 237 Dusam by, 2025 100020

i. H.S.L.C Marksheet and Pass Certificate.

vii.  Caste/Updated PWBD certificate (if applicable).

xi.  e-admission certificate of Screening Test.

will lead to cancellation of their candidature.

selection to the said post.

DIPR/D/172/13-Dec-25

Kindly note that the candidates appearing for document verification must bring the following testimonials
in ORIGINAL along with self-attested photocopies in chronological order. Please note that the Commission
reserves the right to cancel the candidature if the candidate fails to produce any one of the

Certificates/Documents _in _original along with a set of self-attested photocopies, thereof for
verification/scrutiny on the day of the document verification:

i, H.S.L.C/H.S Admit/Marksheet/Pass Certificate as a proof of age.

il. ~ H.S.S.L.C Marksheet and Pass Certificate (if applicable)
iv.  Diploma Marksheets (All Semesters) and Pass Certificate.
v.  CGPA Conversion Formula of the respective Institute.
vi.  Permanent Residential Certificate/Employment Exchange Registration.
vii.  State Government Employees of Assam must submit No Objection Certificate from their respective
employer or Permanent Residential Certificate/Employment Exchange Registration as domicile proof.

ix.  BPL candidates must submit BPL card reflecting name of the candidate.
X.  Declaration Form A (“May be downloaded from APSC’s website”).

xi.  Candidates with documents having inconsistencies in name, father’s name etc., must be supported
by an affidavit addressing and affirming the correct details. (if applicable)
Xii. ~ Any other documents that may be relevant as per advt.

% Candidates must bring one of the following photo identity proofs to be produced on the day of document
verification. Photo identity proof includes PAN Card, Driving License, Passport, Voter ID, Aadhaar Card,
IDs issued by Government Departments/PSUs.

« Candidates must ensure their attendance for document verification as per aforementioned date and time. No
intimation letter will be issued. Failure to attend for document verification on the date and time mention above

% It may be noted that being called for document verification does not give the candidate the right to claim for

Sdf-
Secretary
Assam Public Service Commission
Jawaharnagar, Khanapara, Guwahati-22
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Bodies of 6 workers
recovered so far
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